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ITEM NO.14               COURT NO.12               SECTION III-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal  No(s).  1867/2006

MALIK MAZHAR SULTAN & ANR.                         Appellant(s)

                                VERSUS

U.P. PUBLIC SERVICE COMMISSION & ORS.   Respondent(s)

(IA No. 129977/2024 - MODIFICATION OF COURT ORDER)
 
Date : 10-06-2024 This appln. Was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE VIKRAM NATH
         HON'BLE MR. JUSTICE SANDEEP MEHTA

(VACATION BENCH)

Mr. Vijay Hansaria, Sr. Adv. (AC) (NP) 
Mr. Shyam Divan, Sr. Adv. (AC) (NP)
Mr. Gaurav Agrawal, Sr. Adv. (AC) (NP)

For Appellant(s)    Mr. Ejaz Maqbool, AOR
                   
For Respondent(s)  Dr. A.M. Singhvi, Sr. Adv.
                   Mr. Amit Bhandari, Adv.
                   Mr. Shadan Farasat, Adv.
                   Mr. Talha A. Rahman, Adv.
                   Mr. Sreekar Aechuri, Adv.
                   Mr. Prateek K Chadha, AOR

                   Mr. Vikramjeet Banerjee, A.S.G.
                   Mr. Wasim Qadri, Sr. Adv.
                   Mr. S N Terdal, Aor/Sr. Adv.
                   Mrs. Mrinal Elkar Mazumdar, Adv.
                   Mr. Kanu Agarawal, Adv.
                   Mr. Pratyush Shrivastava, Adv.
                   Ms. Chitrangda Rashtrawara, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Ms. Priyadarshini Priya, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Ashok Panigrahi, Adv.
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                   Mr. Apoorv Kurup, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   
                   Mr. P.N. Ravindran, Sr. Adv.
                   Mr. T. G. Narayanan Nair, AOR
                   Ms. Samyuktha H Nair, Adv.

                   Mr. R Bala, Sr. Adv.
                   Ms. Swarupama Chaturvedi, Sr. Adv.
                   Mr. Pratyush Shrivastava, Adv.
                   Mrs. Chitrangda Rastaravara, Adv.
                   Mr. Apoorva Kurup, Adv.
                   Mr. Arvind Kumar Sharma, AOR

                   Mr. S N Terdal, AOR/, Sr. Adv.
          Mr. Piyush Beriwal, Adv.

Mr. Vinayak Sharma, Adv.
                   Mr. Mukesh Kumar Maroria, AOR
                   
                   Mr. K.Parameshwar, AOR
                   Ms. Kanti, Adv.
                   Mr. Chinmay Kalgaonkar, Adv.
                   Ms. Raji Gururaj, Adv.

                   Mr. Lakshmi Raman Singh, AOR
                   
                   Mr. Sabarish Subramanian, AOR
                   Mr. C Kranthi Kumar, Adv.
                   Mr. Vishnu Unnikrishnan, Adv.
                   Mr. Danish Saifi, Adv.
                   
                   Mr. Amit Sharma, AOR

                   Mr. Jagjit Singh Chhabra, AOR

                   Mr. Ajay Pal, AOR

                   Mr. Abhijit Sengupta, AOR

                   Ms. S. Janani, AOR

                   Mr. Aravindh S., AOR

                   Mr. Rajiv Kumar Choudhry , AOR
                   
                   Mr. Anando Mukherjee, AOR
                   Mr. Shwetank Singh, Adv.
                   
                   Mr. K. K. Mohan, AOR

                   Mr. T. V. George, AOR
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                   Mrs. Bina Gupta, AOR

                   Mr. T. V. Ratnam, AOR
                   
                   Mr. Saurabh Mishra, A.A.G.
                   Ms. Mrinal Gopal Elker, AOR
                   Mr. Abhimanyu Singh-g.a., Adv.
                   
                   Mr. R. Nedumaran, AOR

                   Ms. Sumita Hazarika, AOR

                   Mr. B. Balaji, AOR

                   Mr. T. Mahipal, AOR

                   Mr. M. Yogesh Kanna, AOR
                   
                   Mr. Pukhrambam Ramesh Kumar, AOR
                   Mr. Karun Sharma, Adv.
                   Ms. Anupama Ngangom, Adv.
                   Ms. Rajkumari Divyasana, Adv.                   
                   
                   Mrs. D. Bharathi Reddy, AOR
                   Mr. Nishant Sharma, Adv.
                   Ms. Adviteeya Sharma, Adv.
                   
                   Mr. Gautam Narayan, AOR

                   Mr. M. R. Shamshad, AOR

                   Mr. Shibashish Misra, AOR

                   Ms. Asha Gopalan Nair, AOR

                   Mr. Sunil Kumar Jain, AOR

                   Mr. Santosh Kumar - I, AOR

                   Mr. Raj Bahadur Yadav, AOR
                   

Mr. Santhosh Krishnan, AOR
     Ms. Sonam Anand, adv.

Mr. Girish Chowdhary, Adv.
Mr. Shaik Mohammed Haneef, Adv.
Ms. Deepshikha Sansanwal, Adv.                 

                   
                   Ms. Enakshi Mukhopadhyay Siddhanta, AOR
                   Mr. Sovon Siddhanta, Adv.
                   
                   Mr. P. I. Jose, AOR
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                   Mrs. Naresh Bakshi, AOR

                   Mr. Anuvrat Sharma, AOR

                   Mr. Ashwani Kumar, AOR
                   
                   Mr. Anandh Kannan N., AOR
                   
                   Mr. Nirnimesh Dube, AOR
                   
                   Mr. Pratyush Shrivastava, Adv.
                   Ms. Chitrangda Rashtrawara, Adv.
                   Mr. Ishaan Sharma, Adv.
                   Mr. Varun Chugh, Adv.
                   Mr. Krishna Kant Dubey, Adv.
                   Mr. Piyush Beriwal, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. Vinayak Sharma, Adv.
                   Mr. Rajesh Singh Chauhan, Adv.
                   Ms. Priyadarshini Priya, Adv.
                   Mr. Harish Pandey, Adv.
                   Mr. Shashwat Parihar, Adv.
                   Mr. Ashok Panigrahi, Adv.
                   Mr. Apoorv Kurup, Adv.

                   Mr. Arun K. Sinha, AOR
                   
                   Mr. V. N. Raghupathy, AOR
                   Ms. Mythili S, Adv.
                   
                   Mr. Siddhartha Chowdhury, AOR
                   Mr. Naresh Kumar, AOR
                   Mr. Karan Bharihoke, AOR
                   
                   Mr. D.k. Thakur, Adv.
                   Mr. Rajeev Kumar Gupta, Adv.
                   Mr. Tavleen Singh, Adv.
                   Mr. Joginder Mann, Adv.
                   Ms. Vallabhi Shukla, Adv.
                   Mr. Nishant Anand, Adv.
                   Mr. Bimlesh Kumar Singh, AOR
                   Mr. Neeraj Agarwal, Adv.
                   Mr. Santosh Kumar Yadav, Adv.
                   
                   Mr. Milind Kumar, AOR

                   Mr. Gopal Singh, AOR

                   Mr. Ranjan Mukherjee, AOR

                   Mr. G. Prakash, AOR
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                   Mr. Vinod Sharma, AOR
                   
                   Mr. Rajiv Shanker Dvivedi, Adv.
                   Ms. Tulika Mukherjee, AOR
                   Mr. Beenu Sharma, Adv.
                   Mr. Venkat Narayan, Adv.
                   
                   Mr. Ahanthem Henry, Adv.
                   Mr. Ahanthem Rohen Singh, Adv.
                   Mr. Mohan Singh, Adv.
                   Ms. Khoisnam Nirmala Devi, Adv.
                   Mr. Kumar Mihir, AOR
                   
                   Mr. Pai Amit, AOR
                   Ms. Pankhuri Bhardwaj, Adv.
                   
                   Mr. Krishnanand Pandeya, AOR
                   Mr. Yash Kirti Kumar Bharti, Adv.
                   
                   Ms. K. Enatoli Sema, AOR
                   Ms. Limayinla Jamir, Adv.
                   Mr. Amit Kumar Singh, Adv.
                   Ms. Chubalemla Chang, Adv.
                   Mr. Prang Newmai, Adv.
                   
                   Mr. Kaushal Yadav, AOR
                   Mr. Nandlal Kumar Mishra, Adv.
                   Mr. Ritul Tandon, Adv.
                   Mr. Arjun Raghuvanshi, Adv.
                   Ms. Yashoda Katiyar, Adv.
                   
                   Mr. G. N. Reddy, AOR
                   Mr. Siddharth, AOR
                   
                   Mr. Lokesh Sinhal, Sr. A.A.G.
                   Mr. Alok Sangwan, Sr. A.A.G.
                   Mr. Sumit Kumar Sharma, Adv.
                   Mr. Rajat Sangwan, Adv.
                   Ms. Himanshi Shakya, Adv.
                   Mr. Nikunj Gupta, Adv.
                   Mr. Vishnu Tallapragada, Adv.
                   Mr. Vaibhav Yadav, Adv.
                   Dr. Monika Gusain, AOR
                   
                   Dr. Abhishek Atrey, AOR
                   Mr. Ashutosh Kumar Sharma, Adv.
                   Ms. Ambika Atrey, Adv.
                   
                   Mr. Rana Ranjit Singh, AOR

                   M/S.  Parekh & Co., AOR
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                   Mr. Shail Kumar Dwivedi, AOR

                   M/S. Plr Chambers And Co., AOR

                   Mr. Sahil Tagotra, AOR
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   Mr. Nishant Sharma, Adv.                   
                   
                   Mr. Gurminder Singh Ag, Sr. Adv.
                   Ms. Nupur Kumar, AOR
                   
                   Mr. Kunal Chatterji, AOR
                   Ms. Maitrayee Benarjee, Adv.
                   Mr. Rohit Bansal, Adv.
                   Ms. Kshitij Singh, Adv.
                   
                   Mr. Merusagar Samantaray, AOR

                   M/S.  Corporate Law Group, AOR

                   Mr. Ashok Mathur, AOR
                   
                   Mr. Vipin Nair, AOR
                   Mr. Arindam Ghosh, Adv.
                   Mr. Karthik Jayashankar, Adv.
                   Mr. Mohd.aman Alam, Adv.
                   
                   Ms. Deepanwita Priyanka, AOR
                   
                   Mr. Krishnayan Sen, AOR

                   Mr. Anil Shrivastav, AOR

                   Ms. Kamini Jaiswal, AOR

                   Ms. Ruchi Kohli, AOR

                   Mr. Anil K. Jha, AOR

                   Ms. Sneha Kalita, AOR

                   Mr. Maibam Nabaghanashyam Singh, AOR

                   Mr. Pashupathi Nath Razdan, AOR
                   
                   Ms. Devina Sehgal, AOR
                   Mr. Dhananjay Yadav, Adv.
                   
                   Mr. Arjun Garg, AOR

                   Ms. A. Subhashini, AOR
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                   Mr. Kamal Mohan Gupta, AOR

                   Mr. Radha Shyam Jena, AOR
                   
                   Ms. Astha Sharma, AOR
                   Mr. Bhanu Mishra, Adv.
                   Ms. Muskan Surana, Adv.
                   
                   Mr. Sumeer Sodhi, AOR

                   Mr. Raghvendra Kumar, AOR

                   Mr. Sravan Kumar Karanam, AOR

                   Mr. Shuvodeep Roy, AOR

                   Mr. Sunil Kumar Verma, AOR

                   Ms. Binu Tamta, AOR

                   Mr. Prakash Kumar Singh, AOR

                   Mr. Nishe Rajen Shonker, AOR
                   
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Ms. Preet S. Phanse, Adv.
                   Mr. Adarsh Dubey, Adv.
                   
                   Ms. Ankita Sharma, AOR
                   Mr. Arjun D Singh, Adv.
                   
                   Mr. Suvendu Suvasis Dash, AOR

                   Mr. Ashok Kumar Singh, AOR

                   Ms. G. Indira, AOR

                   Mr. Jatinder Kumar Bhatia, AOR

                   Mr. Parijat Sinha, AOR

                   Ms. Preetika Dwivedi, AOR

                   Mr. Malak Manish Bhatt, AOR

                   Mr. Santosh Krishnan, AOR
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                   Mr. Ramesh Babu M. R., AOR

                   Mr. Kamlendra Mishra, AOR

                   Mr. Y. Raja Gopala Rao, AOR

                   Mr. Pradeep Misra, AOR

                   Mr. Satish Pandey, AOR

                   Mr. Atul Sharma, AOR

                   Mr. R. Sathish, AOR

                   Ms. Asha Jain Madan, AOR

                   Ms. Hemantika Wahi, AOR
                   
                   Mr. Vishnu Sharma, AOR
                   Mrs. Anupama Sharma, Adv.
                   Mr. Amar Jyoti Sharma, Adv.
                   Ms. Usha Bhaskar, Adv.
                   Mr. Sureet Kr Chaubey, Adv.
                   
                   Mr. Braj Kishore Mishra, AOR

                   Mr. Ardhendumauli Kumar Prasad, AOR
                   
                   Mr. Omprakash Ajitsingh Parihar, AOR
                   Mr. Arbind Kumar, Adv.
                   
                   Ms. Purnima Krishna, AOR

                   Mr. Talha Abdul Rahman, AOR

                   Mr. Ajay Kumar Singh, AOR
                   
                   Mr. Somesh Chandra Jha, AOR

                   Mr. Sumeer Sodhi, AOR
                   
                   Mr. Surender Kumar Gupta, AOR
                   
                   Mr. Ranjan Kumar, AOR
                   Mr. Dilip Annasaheb Taur, AOR

                   Mr. Gautam Das, AOR
Mr. Krishan Rana, Adv.
Mr. Raman Sharma, Adv.
Mr. Dhirendra Kumar Jha, Adv.
Mr. C.M. Gopal, Adv.
Mr. Rajendra Singh Chauhan, Adv.
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Ms. Smita Samantaray, Adv.
Ms. Monika Chouhan, Adv.

                   Ms. Sakshi Kakkar, AOR
                   
                   Mr. Gaichangpou Gangmei, AOR
                   Ms. Nisha Pandey, Adv.
                   Mr. Maitreya Mahaley, Adv.
                   
                   Mr. Sanjeev Malhotra, AOR                   
                   
                    Ms. Sayaree Basu Mallik, AOR

        UPON hearing the counsel the Court made the following
                             O R D E R

IA 129977/2024

This  Court  by  order  dated  04.03.2024  had

extended the time for the applicant(s) to vacate

the premises in question till 15.06.2024.  

The premises in question is already allotted

to  the  Delhi  High  Court  in  the  year  2020  and

because  of  the  continuance  of  the  applicant’s

possession, the expansion of the Delhi Courts is

not only  stultified but also cost escalation is

rising every year.

This is an application seeking modification

of order dated 04.03.2024 seeking extension of time

to vacate the premises being No.206 Rouse Avenue,

New Delhi on or before 10.08.2024.

Considering the facts and circumstances of

the  case  and  having  considered  the  submissions

advanced by the parties, as a last opportunity, we
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extend the time granted by order dated 04.03.2024

to  vacate  the  premises  till  10.08.2024  on  an

undertaking to be given by the applicant within a

week from today before the Registry of this Court

that  they  shall  hand  over  vacant  and  peaceful

possession of the premises in question on or before

10.08.2024.

The application stands disposed of as above.

(NEETU KHAJURIA)
ASTT. REGISTRAR-cum-PS

(RANJANA SHAILEY)
COURT MASTER
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